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Tea Board for setting up a Sub-
Committee to review Subaidy Scheme
for rejuvenation.

Investment in Public Sector
Undertakings

n583. SHRI C. K. CHANDRAPPAN:
Will the Minister of FINANCE be
pleased to state the total amount of
investment Government have made in
each of the public sector undertakimgs
in our country upto 1974-75?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUK RIEE)
Information in regard to 1973.7% iy
given 1n the Statement laid on the
Table of the House. [Placed in Iah-
rary. See No LT-9124/75] The
accounts  for 1697475 are niat yit
available.

Employment to Local People in Public
Sector Units

£584. SHRI NITIRAJ SINGH CHA!J-
DHARY: Will  the Minister of
FINANCE be pleased to state:

(aY the names of Public Scetor
units plmts'uunes  an the  countiry
alongwith the number of comployees
employcd 1n each orgamsation:

(b) how many employee, are from
the State whera the plints mines|
units e locoted, category-wise, and

(¢) the reasons for not giving pre-
ference 1o Joral people over others
even on posts within Rs 500 pm.
salary scale?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR]
PRANAB KUMAR MUKH!IRIFE)
(a) The information is given in the
Statement laid on the Table of the
House. [Placed i1n Library. See No.
1.T-9125/95].

(b) and (c¢). The existing recruit-
ment policy laid down for Public
Enterprises seeks to ensure maximum
opportunities for persons registered

in the local employment exchange, at
the lower levels The policy stipulates
that recruitment to such posts carry-
ing a salary of upto Rs. 500/- p.m.
should be made only through the
National Employment Service and
other sourceg of recruitment ara to be
tapped only if the employment ex-
change issues a ‘“Non-availabilitv
Certificate™, Government do not
mamntain  statistic, unit-wise of em-
ployees on the basis of their regional
origin.
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Trade Delegations

2386, S{IRI AMAR SINH
CHAUDHARI:
SHRIMATI SAVITRI
SHYAM:

Will the Minister of COMMERCE
be pleased to state:

(a) whether a number of Indian
delegations have visiteq foreign coun-
tries and a number of foreign dele-
gationg have come to India dJduring
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the last year as a result of which a
number of agreements t; promote
commerce and trade with India have
been entereqd into, and

(b) the particularg and salent
features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir. As a result of the visits
of delegations new trade and payment
agreements protocols have been con-
cluded with Democratic People’s Re-
public of Korea, People’s Republic of
Bulgarra, Socialist Republic of
Czechoslovakia, People’s Republic of
Poland Senegal, Iran, Arab Republic
of Egypt Kuwait Iran Bangla Desh
and Pakistan

(b) Copzes of the trade agreements/

protocols have already been placed 1n
the Parhiament Library
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Employeegy Working in Airport
Authority

2588 SHRI PRIYA RANJAN DAS
MUNSI Wil the Minister of
TOURISM AND CIVIL AVIATION
be pleased to state

(a) the number of employees
working at the time of formation of
Airports Authority in four major awr-
ports and taken from them and re-
crurted fop cawvil aviation, in various
categories,

(b) the total number of emplo-
yvees ahsorbed so far and the salient
features of their service conditions;

(¢) whether after absorption, fresh
appointment Jetters are being issued
to them with a provision of probation;
and

(d) 1if 30, the reasons therefor?





